SLP(C) No. 16026 OF 2003

| TEM No. 10 Court No. 1 SECTI ON X
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.16026/2003
(From the judgenent and order dated 24/05/2003 in WP 427/02
of The H GH COURT OF UTTARANCHAL AT NAI NTAL)
STATE OF UTTARANCHAL & ANR Petitioner (s)
VERSUS
M S. PODDAR PHARMACEUTI CALS P. LTD. &ORS. Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing counter affidavit
perm ssion to submt additional docunent(s)vacating stay )
Wth
SLP( C) No. 23999/ 2003
Date : 23/12/2004 These Petitions were called on for hearing today.
CORAM :

HON BLE THE CH EF JUSTI CE
HON BLE MR, JUSTI CE G P. MATHUR

For Petitioner (s)
Ms. Rachana Srivast ava, Adv.

For Respondent (s)
M. Raj an Narain, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER



